To
The Registrar,
National Green Tribunal

Principal Bench, New Delhi.

mplian f Recommendations in the report of OC
dated 08.11.2021, 13.01.2022 and 21.03.2022 mentioned in

order dated 29.03.2022 in O.A. No.- 490 of 2019: T.S. Singh Vs.
State of Uttar Pradesh.

Most respectfully showeth: -

1. That Regular monthly monitoring of STP, MPS, Interception and
Diversion works, sewer lines and other related works is being
done by the Urban Development Department under Pratapgarh
sewerage scheme. The progress report of july, 2022 is herewith
attached under Annexure-1. The progress of works is 49.50
percent as on 21.07.2022 and all work is targeted to be
completed by 31.10.2022 thereby making the plant functional.

2. That As directed by the Superintending Engineer of Grievance, UP
Jal Nigam, Lucknow, the list of supervisory officers working from
2006 to 2013 has been made available herein as Annexure-2.
The officers mentioned in the list have retired and in view of the
division of Uttar Pradesh Jal Nigam into Uttar Pradesh Jal Nigam
and UP Jal Nigam both urban and rural, after knowing the status
of retirement of the officers mentioned in the list, action should
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be taken by the respective corporations as per rules. Is. In
compliance with the operational part of the order dated
29.03.2022, it has been informed that action should be taken in
the next 2-3 months after knowing the updated status of the said
personnel and investigating the controlling officers working during
the period of turnover.

3. That In compliance with the order of Hon’ble Tribunal to take
action against the guilty officers/employees, FIR had been lodged
Under sections 409, 419 and 420 of the Indian Penal Code on
30.08.2020 in police station Kotwali City, District Pratapgarh
against the erring officers/employees found guilty by the Jal
Nigam. of the FIR No. 0762 was registered, after which the
concerned officers/employees have been arrested. In addition to
this, the firm M/s Thermax Ltd has been blacklisted by the head
office, UP Jal Nigam vide letter no. 09/Purchase/Conf/
General/(211-0408)/2021 dated 30.10.2021 however against the
same the firm had filed a petitionon 24.05.2022 in Court Hon'ble
High Court of Allahabad's Lucknow Bench. Hon’ble High Court in
its decision, canceling the said order of Jal Nigam (Urban) on
technical grounds in view of the order passed on 23.06.2022,
directed the firm to reply to the “show cause notice issued Jal
Nigam within 15 days.” Clarification in response to the show
cause notice vide letter dated 05.07.2022 has been submitted, on
which further action is prevalent.

4. That Continuous treatment of domestic sewage water flowing in
the drains falling in the Sai river from Nagar Palika Parishad,
Pratapgarh and Nagar Palika Parishad, Raebareli area is being




done by bioremediation and in this regard, in the month of May
and June, pre and post bioremediation pollution control. The
report of the tests conducted by the Board is enclosed under
Annexure-3. According to the report attached under Annexure-4
sent by the Pollution Control Board on the above subject, after
bioremediation, the operator has found pH, TSS and BOD as per
the prescribed standards.

5. That According to the aforementioned report, latest analysis of
Sai river in Rae Bareli and Pratapgarh districts, the water quality
of Sai river according to the criteria set by the Central Pollution
Control Board for the use of surface water for category-D
“Propagation of wild life and fisheries” was found suitable and
absolutely within the conforming standards.

6. That Necessary funds for operation and maintenance of sewerage
treatment plant operated under the Uttar Pradesh Urban
Development Department are released continuously from time to
time according to the demand. project under construction under
the sewerage scheme Compliance diversion work, sewer line and
other related works are being regularly monitored on a monthly
basis.

7. That In the attached report of tests conducted by the UP Pollution
Control Board before and after bioremediation in the month of
May and June, the operator pH, TSS and BOD after
bioremediation are found to be in accordance with the prescribed
standards. According to paragraph 4 of the report attached with
UP Pollution Control Board’s letter no. 313 dated 30.06.2022,




after chlorination/disinfection, about 50-60 percent reduction has
been found in Total and Fecal Colifornf 34.

8. Compliance is being continuously monitored. According to
paragraph-4 of the report attached with UP Pollution Control
Board’s letter no. 313 dated 30.06.2022, about 50-60 percent
reduction in total and fecal coliform has been found after
chlorination/disinfection. The report is attached herewith as
Annexure-4.

9. That According to the 2011 census of Nagar Palika Parishad
Pratapgarh, the population is found to be 1,20,049 and the
estimated population in the year 2022 has been reported as
1,44,059. Estimates of the amount of sewage emitted relative to
projected population for the years 2025, 2040 and 2055
respectively are- 17, 22 and 28 MLD have been reported. For this,
STP of 13.05MLD capacity has been prepared in the City
Sanitation Action Plan under the SBM 2.0 program. In addition to
this, provision of FSTP of 50 KLD capacity has been made.

10. That presently, during the dry weather 7.1 MLD of 4 drains
flowing in Sai river from the city area have been reported, which
is being constructed after interception and diversion, with STP of
8.95 MLD capacity are under construction. By treating it, the Sai
river can be made free from the pollution of sewage water of the
city area.

11, Regular monitoring of treatment plants is being done.
Continuous Online Effluent Monitoring System is also being
established under the AMRUT program for centralized continuous
monitoring process. Tests have been conducted by the UP




Pollution Control Board before and after bioremediation in the
month of May and June, After Bioremediation. The pH, TSS and
BOD are found to be in conformity with the prescribed standards.
According to paragraph 4 of the report attached with UP Pollution
Control Board’s letter number 313 dated 30.06.2022, after
chlorination / disinfection, there is a reduction of about 50-60
percent in the total and fecal coliform, the net quality of the Sai
river. Central Pollution Control Category-T has been found
suitable for “Propagation of wild life and fisheries” as per the
criteria set by the Jal Board for the use of surface water.

12. That For sewage management in the urban areas of the
state, the work of project preparation and approval is in progress
after preparation of City Water Action Plan (Drinking & Used
Water both) under AMRUT 2.0 program and City Sanitation Action
Plan under SBM 2.0 program for STP in Pratapgarh and Raebareli.
The report is attached herewith as Annexure-5.

13. In Raebareli and Jaunpur city, the information regarding the
action taken report and water quality status along with the report
attached under Annexure-6 regarding the infrastructure facilities
of STP and sewerage and the presently ongoing projects are
presented.

Thanks and Regards

( Amrit¥&bhijat )

Principal $ecretary

Urban Development Department,
Govt. of Uttar Pradesh.
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Brief note un action wmken against officials- Prawpearh

In Nagar palika Parishad Belha Pratapgarh, Pratapgarh sewcrage scheme with sanction cost
Rs. 157882 Jacs (Fund released Rs. 801.00 lacs on 03/2006) was sanctioned under State Sector
program. The major work proposed under this project & its present status is as follows-

S. N ’{_)escriptitm | Quantity Proposed ' Presem Status
i | Sewer Line ' 1247 km | 6.70km laid
_; 2 Intermediate pumping station 1 No | Not Constructed
1 [ main pumping station | I'No [ 90% Complete
[ ‘. | Sewage treatment plant ' 895 MLD 5—90% Complete

Substantial work of construction of 8.95 MLD STP including installation of electrical and
mechanical equipments were completed in the vear 2013. Power connection and other ancillary
works of STP are impeded since 2013 due to diversion of funds to other works.

{t was informed that the work on the (sanctioned in the year 2006) was started in the vear
2009 and continued upto 2013. The proposed work under the approved project could not be
completed due to diversion of funds. The details of the officers responsible for it for are as follows:-

' 5.No |'Name ] Designation !
I Sri. Rajesh Khare Executive Engineer '
‘2 I Sri. Rakesh Kumar Srivastava Divisional Accountant _
3 Sri Ram Pal Ram Head Clerk
4 Late. Sri Satendra Nath Srivastava RGC (Expired in june 2020) !
|5 'M/s Thermax Ltd. Chinchwad, Pune. Contractor Firm [

The above concerned persons retaired during the years 2014-18. Further as per clause 351(A)
of Civil Services Regulations Act, on proceedings cannot be initiated against the persons responsible
after laps ol 4 years period from the date of irregularity, As such, disciplinary proceedings could not
be initiated. An FIR had already been lodged against the following on 30-08-2020 under 1P section

409, 419 & 420

'S.No | Name Designation
1 Sri. Rajesh Khare ' | Executive Engineer
2 Sri, Rakesh Kumar Srivastava Divisional Accountant
3 Sri Ram Pal Ram Head Clerk

4 M’s Thermax Ltd. Ch i"ﬂchwad, Pune, Contractor Firm

In the above matter charge sheet has been filed by the Kotwali station. The matter at present
is going on in District court (Report by Assistant Engineer attached as annexure-1). Also the firm
M/s Thermax Ltd. Chinchwad, Pune has been blacklisted by Material Manager, UPIN(Urban),
Lucknow order no- 08 /9 /wrs /wmrn / (2121—0408) /2024 RAF 30.10.2021 (Annexure-2)

i ) _ s,
P ’
. i g By 5 ¥ [
Fxec Engineer Genl anager Chief Engineer(Prayagraj Xoée)?/ i ==
S d Division Ganga Pollution Control Unit U.P. Jal Nigam(Urban),
U.P. Jal Nigam (Urban) LiP. Jal Nigam(Urban), Prayagraj

Prayapraj Prayvagraj
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Amriexures -2
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o o Test Report Format No- UPPCB/RL/RBL/TR-2021
- —_— REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
..m .."%ll.ﬁ Address: C-Block, Indira Nagar, Awas Vikash Colony, Racbarell-229001, U.P. 3
S Nz Phone: 05352973034 g p
& Nz . Nado e
TEST REPORT ¥
Before Bio Remediation ; Alter Bio Remediation Percentage | Percentage |  After Bloremediation
S, Date of Sampling pr'l Tss | BoD | cop |  TC $FC ! pH [TSS BOD | cOD TC FC Reduction |Reductionin{ parameters | Parameters
No mnEE_uw Polnt {mg/L| (mg/L) | (mg/L)| (MPN/100 | (MPN/100 (mg/L)|(mg/L) (mg/L| (MPN/100 | (MPN/100 | in BOD {%) FC (%) Within the | Beyond the
; ) mi) ml) ) ml) mi) Standard | Standard -
Ramlila . 3 i j : pH, TSS,
06-06-2022 | MamTA lezs| 125 | 63 | 336 | 94.00,000 | 3400000 | 861 | 93 | 24 | 112 | 3400000 | 21,00,000 |. 6180 | 38.24 e FC
# To 06-2022 nr._.“._.wﬂ._:. 79s| 160 | 60" | 328 | 94,00000 | 4000000 | 890 | 96 | 25 | 120 | 2400000 2100000 5833 | 47.50 uwwm. P
_u 06-06-2022 | CityDrain |833| 169 | 89 | 352 | 170,00,000| 70,00,000 | 8.28 | 97 | 29 | 136 [ 94,00,000 | 27,00,000 | 67.42 6143 emw.num. FC
+ | 06-6z0z2 | Polieliae | ga7| 151 | 62 | 328 | 7000000 | 47.00000 | 843 | 92 | 27 | 128 27,0000 [ 21,00000 | seas | ss3z | PRI | g
. 2 Ramlila . ik . | PH.TSS, .
s |13.062022 |, P2m2 39| 127 | 61 | 328 | 79,00000 | 3300000 | 844 | 91 | 24 112 | 2600000 | 21,00000 | 6066 | 3636 | Pro FC .
6 [13.06-2022 | BHUINAPU | g5 159 | 63 | 336 | 9400000 | 4000000 | 840 | 90 | 26 | 120 | 2700000 | 1700000 [ sez3 | 5750 ol R
7 13062022 | Cityprain |840] 483.| 90 | 352 |170,00,000| 49,00,000 | 838 [_93. | 29 | 136 | 79,00,000 | 27,00,000 | 62.78 |- 4490 vﬂm.-mw. =
8 | 13062022 | FOUELIR® |g3g] 140 | s8 | 320 | 7900000 | 4900000 | 844 | 95 | 26 | 120 | 330000 [21.00000| ssa7 | s2aa | PRSS | g
9 | 20062022 |, Ramila Do |822| 120 | 69 | 344 | 7900000 | 3200000 825 | 94 | 28 | 136 |27,00,000 [17.00000 | 53.42 | 46.88 Eh.a._wm. %
10| 20062022 | BMUBAPST | g50) 155 | 6o | 328 | 79.00900 | 2700000 | 826 | 93 | 26 | 112 | 2500000 | 1400000 | 5667 | 483 P 3
11| 20062022 | CityDrain |806| 171 | 91 | 352 |1,60,00000| 70,00,000 | 811 | 98 | 27 | 128 | 70,00000 | 2700000 | 7033 | 6143 .,uﬁwm_ =52
12| 20-06-2022 nn_n_va.:.ﬁ 23| 154 | 61 | 328 | 7000000 | 27.00000 | 815 | 96 | 27 | 120 |26,00000 | 11.00000| 5574 | s9.26 u_m.hwn ¥
rain z »
EfMuent Discharge Standards for STP (13 October 2017) 6590| <100 | 30 | - - <1000 | - i X
L
. ”%\ 05)
w9 P

eI




7 i Test Report Format No- UPPCB/NL/ROL/TR-2021
o REGIONAL LABORATORY, U,P, POLLUTION CONTROL BOARD
b3 : Al.'ﬁ\\#%lﬂw Addresst C-Block, Indira Nagar, Awas Vikash Colony, Raebarel}-229001, U.P.
. W Phonet 0535-2973034
TEST REPORT
- Parameters Remarks
J¥'s.No. | Date of Sampling Sampling Point PH | Color D.0.(mg/t) | BOD (me/L} Conductivity TC (MPN/100 mi) Designated
! |Hazen) : {mmho/cm) Best-Use
1 0606-2022 _ |Sal River U/S Gai Ghat 8.17 10 6.0 4.9 0.375 7300 D
2 06062022 |Sai River D/S Railway Bridge 8.53' 10 | 5.6 5.4 0.412 - 9400 ~ D
3 13-06-2022  |Sal River U/S Gai Ghat 7.98 10 6.0 4.8 0.383 7900 D
4 13-06-2022  |Sai River D/S Railway Bridge 7.30 10 5.8 5.2 0.411 9400 D
5 20-06-2022 Sai River U/S Gai Ghat 7.85 10 5.9 5.0 0.371 7900 D
6 20-06-2022 Sai River D/S Railway Bridge 7.92 10 5.6 5.3 0.419 9400 D
Standard Class A : 6.5-8.5 - |6 mgfiormore |2 mg/l or less - 50 MPN/100 ml or less
Standard Class B : . 6.5-8.6 - 5 mg/fl or more {3 mg/l or less - 500 MPN/100 ml or less
Standard Class € 6.0-9.0 = |4mg/lormore |3mg/lorless | | - 5000 MPN/100 ml or less
Standard Class D 6.5-8.5 - |4 mg/l or more AR h PR &
[standard Class E u; |5.0-8.5 P RS - 2250 A
OMME \Ar/ Iy :




Test Report Format No- UPPCD/RL/ABL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Address: C-lloek, Indirs Nagar, Awas Vikash Colony, Itsebareli-229001, U.P,
Thone: 05352973034

TEST REPORT )
Before Bio Remediation Alter Blo RemedlaUon Percentage | Percentage | ARer Bioremediation
Dateof | Sampling | pH | TS | BOD | COD TC FC pii |Tss vop | cob TC FC Reductl duction in| py s | P r
sampling Point (mg/L) | (mg/L) | (mg/L)| (MPN/100 | (MPN/100 (mg/L)|(mg/L)| (mg/L)| (MPN/100 | (MPN/100 | InBOD (%) [ FC(%) | withinthe | Beyond the
4 s ; - : cml) | m) o : . ml) . mi) 5 Standard | Standard
’ w_nﬂ . . . . . * v .- ey
1 |07-05-2022| Maidan | 784 | 130 60 328 | 70,00,000 | 34,00,000 | 7.95 | 91 26 112 | 33,00,000 | 21,00,000 | 56.67 38.24 Ew.h.uwm. EC
Drain
2 | 07-05-2022 u_.._Eu W) 60| 162 | 63 328 | 79,00,000 | 40,00,000 | 7.76 | 96 24 | 112 | 24,00,000 | 21,00,000 | 61.90 47.50 uwmawm. FC
3 |07-05-2022 | CiyDratn | 761 | 171 | 90 352 | 1,40,00,000| 47,00,000 | 7.65 | 95 27 | 128 | 79,00,000 | 27,00,000 | 70.00 4255 uwﬂwﬁ FC
Policeline { o g0 | 451 | 60 | 312 . H,TSS,
4 | 07-05-2022 i 70,00,000 | 48,00,000 | 807 | 93 28 128 | 33,00,000 | 27,00,000 | 5333 43,75 vw.ou A FC
Ramlilz T
5 [13-05-2022| Mazidan | B40] 127 | 65 336 | 79,00,000 | 33.00,000 | 8.50 | 94 22 | 108 |27,00,000 | 21,00,000 | 66.15 36.36 pH.TSS, - b
Drain . . . : ik . BOD
Bholigapur .
6 |13-0s-2022 | PO [ 10 | 166 | 66 336 | 79,00,000 | 40,00,000 | 7.50 | 93 27 | 128 | 26,00,000 | 25,00,000 | 59.09 37.50 uﬂ.nmu. rc
7 | 13-05-2022 | GityDrain | 780 | 183 | 92 352 11,70,00,000| 49,00,000 | 7.75 [ 97 | 26 | 112 | 79,00,000 | 33,00,000 | 7174 32.65 uﬂ.h.wm. Fc
; PoliceLine | o | 1.0 | g y :
8 |13-052022| - 320 | 70,00,000 | 49,00000 | 7.98 | 92 | 25 | 112 | 330,000 | 25,00,000| 5690 4398 vﬂm_wm. FC
% — - s - -
9 |20-05-2022| Maidan | 850| 133 | 66 336 | 79,00,000 | 32,00,000 | 8.60 | 92 25 | 112 |32,00,000 | 21,00,000 | 62.12 3238 pH, TSS. e
Drain BEOD
10| 20-05-2022 | BEUFPOr | 500 | 360 | 63 | 336 | 7000000 | 4100000 | 795 | 97 | 26 . X
- Draln 00, 00, 8 112 |27,00000 | 21,00000 | 5873 | 4878 uﬁhuﬂ. FC
11| 20-05-2022 | CityDrain | 7.90 | 178 90 35z |1,70,00,000| 79,00,000 | 0.50 | 96 29 | 120 |79,00,000 | 32,00,000 | 67.78 59.49 PH, TSS, re
: : BOD
.%?\ ‘ . Aﬁi&\
+4




* faoosz0zz| Poleekine| 505 | 454 | 62 | 320 | 7900000 | 41,0000 | 800 | 95 | 27 120 | 33,00000 | 2600000 | seas | sess | PHT | e
rain
: } Ramlila g . PH,TSS,
330052022 | Maidan | 853 | 120 | 60 | 328 | 9400000 | 33,00000 | w67 | 91 | 26 | 120 |33,00000|20,00000| se67 | 3939 i FC
J Drain
' |14|30-05-2022 n pAm

Drain 849 | 151 64 336 ..._m.ao.ao_..._ 40,00,000 |- 8.68 | 98 26| 120 |27,00,000 | 17,00,000| 59.38 57.50

15| 30-05-2022 | City Drain | B.53 | 162 85 344 w.ﬁababao 70,00,000

| o3 el
16| 30-05-2022

san | 94 | 27 | 128 |79,00,000 | 27,00000| 6828 61.43
G i 2 iy v P BTG L B ey | RO i _ | - din jore
?uﬂﬂﬁ 8ss | 150 | 60 | 328 | 79,00000 | 48,00,000 | 850 | ‘93 | 28 | 128 |33,00,000

e

P gy = £
21,00,0600 | ~ 53.33 $6.25

Effluent Discharge Standards for STP (13 October 2017) 1 6.5-

S5 | <100 PO Tl - <1000 | . -
g ._k\_.d.\ fios .. S
; ) e . :




Test Report Format No- UPPCB/AL/NBL/TR-2021

ELI REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
ﬁl»»,dl..um;“% Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebarell-229001, u.p.
. Phone: 0535-2973034
TEST REPORT :
7 Sa X i : Parameters ; Remarks
Date of Sampling : : .uuwsu_msw Paint _ 2 opH .v Color: | - D.O. _:”E.c BOD (mg/L) .Conductivity TC (MPN/100 ml} ui\..a....us :
: - {Hazen) ' (mmho/em) : d Best-
. 07-05-2022  |Sai River U/S Gal Ghat 8.38 10 6.6 4.4 0.378 7000 D
Loedin e - 07-05-2022 . {Sai River D/S Railway Bridge i I 851 107 i 6.2 -5.0 t  0.408 4 9200 D
" 13-05-2022  |Sai River U/S Gai Ghat 8.11 10 - 6.4 . 4.7 0.381 7000 D
13-05-2022 Sai River D/S Railway Bridge 8.23 10 6.0 4.8 0.415 9400 D
20-05-2022 Sai River U/S Gai Ghat 7.92 10 6.1 4.9 0371 7000 D.
20-05-2022  |Sai River D/S Railway Bridge - 7.69 10 5.6 5.4 0.413 9400 D
'~ 30-05-2022 Sai River U/S Gai Ghat 8.01 1000010 5.9 5, 0.391 7000 D
30-05-2022 Sai River D/S Railway Bridge 8,29 10 5.4 5.8 : 0.439 9400 D
Standard Class A 6.5-8.5 iz 6 mg/l or more |2 mg/l or less - |50 MPN/100 ml or less iR
Standard Class B~ |6.5-8.6 - 5 mg/l or more |3 mg/l or less - 500 MPN/100 ml or less _
Standard Class C _m..?w.a ; - |Amg/lormore |3 mgfiorless - 5000 MPN/100 ml or less
[Standard Ciass 0 |6.5-8.5 - |ame/l or more 2 2 £
[standard Class £ T _m.o.w.m i - e 2250 E

V.\/.%..

A\
o

e




S Tt Test Report Format No- UPPCD/RL/ROL/TR-2021
e REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD

Uk - Address: C-Wlock, Indira Nagar, Awas Vikash Colony, Racharell.229001, UP, 4
4 ﬁ...\....r\f\./\.(" I_Iw.( Phone; 0S35-2973034
RS TEST REPORT Ragbarel
Before Bio Remediation : \ After Dlo Remediation Percentage After Bio-Remediation
Reduction in
Dateot | ¢ oo | P |TS | 800 | COD [EIMPN/iGG[ e pH |15 | 800 | cob TC[FCWPNI00| oo | Parameters [Parameters
Sampling - . {mg/] | (mg/l) | {mat) ml) {MpN/100 | (mgfL) | {mgfL) | (mg/L) | (MPH/100 mi) within Standard| Beyond
A faid e 1R OR | ) Standard
15/6/2022 kangurkoed | o0 | o0 | 20 | 3260 | 2300000 A 9100 | 27.00 | 1200 | 780000 | 700,000 5645 | pH, 755,800 | FC
15/6/2022 r?n.u_cﬂnﬁmxusasm 795 | 1290 | 880 | 3280 | 7000000 | 4200000 | 803 | 9100|2700 | 1200 | 4500000 | 2100000 | €932 | pH,T5S,80D 2
ssse0z2 | o naeae | oo ico| eon | 3200 | 7000000 | 4000000 PRl oo Eemy el (R rmS.nS s pH,7ss,B0D | FC
15/6/2072 |POieLneDr3int o oo | 3510 | sep | 3120 | 3300000 | 1700000 | 793 | 9100 | 2500 | 1120 | 2700000 | 1300000 | 763 | pH,TSS,BOD | K
Mahanandpur S 2 Lo e : N g
0 | 3280 | 1100000 | 940000 | 803 | 9500|2900 1360 | 790000 | 700000 | sLEZ ,Ts5,80D | FC.
15/6/2022 Orain, Racharel 7.88 | 1820 60 000 2 mu. L. pH, TSS, 3
1s/ej20z2 | PeesnalAea g0 | o35 | 350 | 1360 | 110000 | 480000 |- 8.28 | 7400 | 21.00 | 1040 | 94,000 41,000 3438 | pH,TSS,BOD FC
; Drain, Raebareli : 3 N . e :
15/6/2022 | wlabbrsin, | 759 | 1280 | 500 | 3120 | 1400000 | 940000 | 810 | 9100|2600 | 1200 | 4000 | 000 | 4800 | pH,TSS,B0D fC
4 Raebareli : 3% . i :
Effluent Discharge Standards for STP (13 October 2017} . 65-90 | <100 | . 30 - ¥ <1000 - = =
| ] e .
AN\ g tiles A : & : RO \*_ 4
_ L e T _
¥




Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL LABORATORY, U.p. POLLUTION CONTROL BOARD
Address: C-Block, Indira Nagar, Awas Vikash Colony, Racbarell-229001, u.p.

Phone: 0535-2973034
TEST REPORT
Date of Parameters Remarks
5. No. s * tin . Sampling Point pH Color | D.0.(mg/L) | BOD (mg/L) Conductivity TC (MPN/100 mli) Designated
AMpINE. {Hazen) (mmho/cm) Best-Use
i Ri Ghat, 1
1 |15-062022 Mw””_“q_mch SIROn 827 | 10 6.6 a8 0.389 7000 D
e PicnlcS
2 |15-062022 ‘H.a_”ﬁ._‘_c FSPitcope, 1V 58 10 5 7. 49 0.419 9400 L i
Standard Class A 6.5-8.5 = |6 mg/lor more |2 mg/l or less - 50 MPN/100 ml or less
Standard Class B 6.5-8.6 - |5 mg/i or more 3mg/lorless | - 500 MPN/100 ml or less
Standard Class C 6.0-9.0 - n._._._E._ ormore |3 mg/lorless | = . |5000 MPN/100 ml or less
Standard Class D i 6.5-8.5 - |4 mg/l or more S £ =
Standard Class E €085 |- B[ o & Al s | -




Address: C-Block, Indira Nagar, Awas Vikash Colony, Raeharell-229001, U.P.

Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD

Phone: 0535-2973034

TEST NEPONT
Parameters Remarks
Sampling Point pH Color D.0. (mg/L) | BOD(mg/L) | Conductivity TC (MPN/100 mli) Designated
(Hazen) {mmho/em) Best-Use
iver U/S Sirsa Gha
1 |1s062022 [ RV USSImaGaL | oo 1 4 6.6 4.8 0.389 7000 D
Raebareli
Sai River D/S Picnic Spot,
8.5 10 4.9 0.419
2 15-06-2022 Raet i 5 9400 D
Standard Class A 6.5-8.5 - |6 mg/l or more |2mg/lorless - 50 MPN/100 ml or less
Standard Class B 6.5-8.6 = |Smg/lor more |3 mg/lorless - 500 MPN/100 ml or less
Standard Class C 6.0-9.0 - |amg/l ormore |3 mg/iorless - 5000 MPN/100 mi or less
Standard Class D 6.5-8.5 - |4 mg/fl or more - - -
Standard Class E 6.0-8.5 - - o 2250 -
V_X,,/,\
A

cd
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nompltance and water quality status as on

30.06.2022 be filed by the Additional Chief -

Secl_fe_lary, Urban Development Depariment,
" U.P. by 15.07.2022 with a copy to the O.C.
* . The OC may give its own report by 30.07.2022

. by 'e-mail at judicial-ngt@gov.in prefernbly in
'+ the form:of searchable PDF/OCR Support PDF
- " and not in the form of Image PDF. The report

. may apeclfy data: of Pratapgarh and also other |
‘towns.in the ares like Raebareli and Jaunpur.-

15. Let further action report giviny the e

'CPCB and NMGG with assistance of PCBand | - -
al Nigam may give factuial status report CPCB |
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Singh Vs, State'oﬁ o

Eg"y;,

| . The OC may give its own report by 30,07.2022

-+ by e-mail at judicial-ngt@gov.in preferably i

‘- the form of searchable:PDF/OCR Support PDE |
* and not in the form of Image PDF. The report |

- 'may spe'cii‘y data of Pratapgarh and also other

_ towns in the area like Racbareli and Jaunpur.

. CPCB and NMCG with assistance of PCB. and

0 W‘,’m—aﬁa TR AR |
e aﬂo\*o ST-480,/2018. T.S. Singh vs.| _
| state of  UP. #. \gﬁmﬁ B SWE|

. Reie-20032022 W WRA oM |

. Pouww s o faww g g -
 $eeemaa]5, Let further action report giving the
1" compliance and water quality status as on| = .

.30, 06 2022 be filed by the Addmnnal Chief |-
_Secretary, Urban Development Department,

“U.P. by 15,07.2022 with a copy to the O.C.

 Jal Nigam may give factual status report CPCB
“will be nodal agency for the. purpose.—--—- o
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